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MINISTRY OP HOMt AFFAIRS

NOTIFICATION

• 'New Delhi, the 24th FeUigry, 2011

G.S.R, 113(E).— "Whereas, certain <3raA fifes' -further to amend the
Registration e^Foreigners^:ules,-:-199.2s.'were Tjublished; as' required by section 3
of the Registration of- Foreigners Act, 1939 .(16 of 1939), vide notification of the
Government of India iivthe Ministry of -Hoile- Affairs number G.-S.R.912(E),
dated the 15th November; 2010, Objections ajid suggestions were invited from
all persons likely to be affected by them withrji a period of forty-five days;

And whereas, no objection and .suggestions on the said draft rules have
been E§ceiy.ed.ftomvtk© .publicly, t h . '

Now, therefore, in exercise of the powers conferred by section 3 of the
Foreigners Act, 1939 (16 of 1939) the Central Government hereby makes the
following rules further to amend the Registration of Foreigners Rules, 1992,
namely: -

1. (1) These 'rules may be called 'the Registration of Foreigners (Amendment)
Rules, 2011.

(2) They shall come into force on 'the date
Gazette.

2. In the Registration of Foreigners Ru
entries relating thereto, the following Form
namely ;-

of their publication in the Official

(See rules

es, 1992; for the Form D and the
and the entries shall 'be substituted,

D
Sand 15)
OR PASSENGERSARRiVAU CARD

Please write ih CAPITALS only. 'One Character in one box as shown
below. DoJiot write across theJjD_e§_.J.eave one box blank for space.

Al B
1 • Name (ag in. rmss]iprt) Lgaye on^bqx bla_nk

31. 4 l_i_
after! eyery part of the name/initial

!
"

1

s
^—^r i

i
- i

jx (tick \ appropriate box)
D Mala C3 Female
4. Date of Birth (DD/MM/YY)^_-™ 5.

6.NRI/P1O/OCI Status .(tick ^ i
NR1

:~co
None



. THg GAZETTE OF 1ND A : EXTRAORDINARY [Pwr Sh-Bec. 3ft

S. Passport Number

10. Ftiaht Number
Q ~

1 -llv port'ofBokrdif1'g:'' *

. Date of 3. G

14. Address in India

; To be filled in by Indians only
I_6LDo8s your passport carry an ECR stamp' (ilds -t approfjriste box) jlWhaihar empto^ed_oversBBa?

Yes No No
. If answer is yes to \1, reason for return (tick V appropriate'box)

1 1 " '
Completion of Others
Employment j J

To be filled in by Foreigners ('((lelu^ing PIO/OCI) and NRIs
*19. Visa "Number ." ' • ' ; :'*20,;'ljafe ofBxpiry (D.D/MM/YY)

*2 1 ,
,

of Visa
nm C

23, Purpose of Visit (tick v appropriate•n
Business Transit Official Empipyment. . '-.Edp îori. ,,Qpn^«ip6.".

i

9'. Leisure/Holiday Spart

box) •'

C 3 - .
Visit FriendsMaSatives

* Not to be flllett.by NRIs •• •
Signmure of Passenger- -;}.;..:;; ;;

p; • , ^mlgratjpp; Stamp

ARRIVAL CARDf OR PASSENGERS

appraRriaie to*)

XUBTOMS

ON ARRIVAL. IN .INDIA PL.KASE

CUSTOMS OFFICER WHILE LE^ViMGfHe AIRPORT/ dHECK POST.
1, Name In full .......:.
2, Flight No........
3, Date of Arrival



"4. No, of checked in baggage (s)
5. No, of hand baggage (s) ,..„
6. Total value of dutiable goods bsini imported

/ fruits / flowers / vegetables
Yes /

7, (a) Are you carrying any plants / seeds

/bulbs/ other planting materials?
(b) Are you carrying any meat & meat products / dairy products / live,or

ornamental fish / poultry / poultry products? . Yes / No,
(c) Are you carrying any Satellite Phone? . • Yes/No.

Id) Are you carrying foreign currency notes in excess of US $ 5,000 or

equivalent?
(e) Are you carrying foreign exchange (i

Travellers' cheques, letters of credit, bills
where under any amount is payable in

US $ 10,000 or equivalent?

Yes /No

Signature of the Passenger,

e. foreign currency notes, drafts,
of exchange or any instruments
Indian currency ) in excess of

Yes / No

[F. No, 25022/52/2Q04-Imrn (Part)]

G.V.V.SARMA,Jt.Secy.
Note : The principal rules were published in the Gazette of India, Extraordinary vide number G. S .R. 318(E),

dated the 10th March, 1992 arid subsequently amended Jitfe numbers G.S.R. 55(E), dated the
29th January, 1999, GS.R. 70CE), dated the 30th Jarmkry, 2002, G.S.R. S28(E); dated the
20th October, 2003, GS.R. 737(E), dated the 22nd December, 2005 andGS.R. 35(E), dated the
15thJamiary,2QOS.
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